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Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 01-09-2025 To 01-09-2025~All rows are shown

Name of Petitioner

SULEKHA SEN AND ANR.
Mobile:7003939648
Email:ROYTANUPRIYO@GMAIL.COM

SK NIZAMUDDIN @ NIZAM SK
Mobile:7003742336
Email:KAUSTAVO5@GMAIL.COM

SUJAN MONDAL
Mobile:9830753947
Email:MALAYCOURT@GMAIL.COM

MD SAFIKUL ISLAM
Mobile:8240634617
Email: AGNIVAO4@GMAIL.COM

SAHEB GHOSH AND OTHERS
Mobile:9874192999
Email:ADVSANDIPMANDAL@GMAIL.COM

TAPAS BANERJEE
Mobile:9330507063

SREEGOPAL CONCRETE PRIVATE LIMITED AND
ANR.

Mobile:9051885005

Email: ADVANKITAUPADHYAY @GMAIL.COM

DIPANKAR HALDER
Mobile:9831029805
Email:REPLYRITES@GMAIL.COM

JOYDEB HALDER
Mobile:9831029805
Email:REPLYRITES@GMAIL.COM

ARPITA GURIA CHOWDHURY
Mobile:9830518690

Email:SUMAN.CHATTOPADHYAY06@GMAIL.COM

Name of Learned

Advocate
TANUPRIYO ROY

KAUSTAV DAS

MALAY

BHATTACHARYYA

AGNIVA BANERJEE

SANDIP MANDAL

SUSANTA KR
RAKSHIT

ANKITA UPADHYAY
AGARWAL

RITES GOEL

RITES GOEL

SUMAN
CHATTAOPADHYAY

Compliance
By Date

22-09-2025

22-09-2025

22-09-2025

22-09-2025

22-09-2025

22-09-2025

22-09-2025

22-09-2025

22-09-2025

22-09-2025

List of Defect(s)

BACK DATED LEAVE NOT GRANTED.

SPECIAL T.R. CASE NO MENTIONED IN
PETITION NOT MATCHING WITH ORDER
COPY.

INSTEAD OF JAIL NAME MENTION
CORRECTIONAL HOME NAME IN 1ST PARA.

1) MENTION P.S. DETAILS IN LETTERS
ADDRESSED TO LD. PP. .... 2) REMOVE CRPC
SECTIONS FROM PETITION. .... 3) PT.N. CASE
NO MENTIONED IN PETITION NOT MATCHING
WITH CERTIFIED COPY

TRIAL COURT NAME NEEDED IN THE
PETITION
REQUIRED PROPER LIST OF PAPERS

1.M/S IS MISSING AT STAMP SO PET. NAME
MUST BE SAME IN ALL PORTION.

SUBJECT CATEGORY CODE WRONG
RESPONDENT SERIAL NO WRONG,SUBJECT

CATEGORY CODE WRONG

LOGO MISSING



Sl Case  Filing No.

No. Type

Name of Petitioner Name of Learned Compliance

List of Defect(s)

11 WPA(P) 369/2025

12 WPCT 192/2025

13 WPCT 193/2025

14  WPLRT  148/2025

Printed On 02-09-2025

Advocate By Date

ARINDAM ADAK AND ORS. ARCHAN DUTTA 22-09-2025
Mobile:8240992311
Email:ARCHANDUTTA3527 @GMAIL.COM

UNION OF INDIA AND ORS. 22-09-2025

GENERAL MANAGER, STATE BANK OF INDIA AND  DEBASHIS SAHA 22-09-2025
ANR.

Mobile:9830113860

Email:DSAHAAASSOCIATES@GMAIL.COM

TUSHAR KANTI MISHRA ADHIKARY @ TUSHAR SIDDHARTHA 22-09-2025
KANTI MISHRA SARKAR

Mobile:9123088623

Email:SIDDSARKAR1988@GMAIL.COM

SUB CATEGORY CODE IS WRONG

THS FILE TREATED AS E-FILE INSTED OF
NORMAL FILE PLEASE CONTACT
IMMEDIATELY AT FILING SECTOIN

1. ALL RESPONDENTS ARE INCORRECTS
EXCEPT MAIN CAUSE TITLE AND VOKA
2. RUBBER STAMP IS CHIEF MANAGER
INSTEAD OF GENERAL MANAGER WHICH
MUST BE CORRECTED

1.SUB CATEGORY CODE IS WRONG
2.GROUP IS MISSING AT ZERO PAGE



